34 Matters raised [RATYA SABHA] with Permission

SHRI PRASANNA ACHARYA (Odisha): Sir, I too associate myself with the matter
raised by the hon. Member.

SHRI C. M. RAMESH (Andhra Pradesh): Sir, I too associate myself with the matter
raised by the hon. Member.

SHRI'Y. 5. CHOWDARY (Andhra Pradesh): Sir, I too associate myself with the
malter raised by the hon. Member. ... (ITnterruptions)...

SOME HON. MEMBERS: Sir, we too associate ourselves with the matter raised by
the hon. Member.

MR. CHAIRMAN: Whoever wishes to associate may send their names.
They would be included here. Now, Shri Rakesh Sinha.

Plight of teachers in Rashtriva Sanskrit Sansthan
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Compensation to farmers for land acquisition
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